vI TEM NO. 1 COURT NO. 1 SECTION Xl I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IA 4 in ClVIL APPEAL NO 4594 OF 2003

KOPPARRU PRASAD RAO (D) BY LRS. Appel I 'ant (s)
VERSUS

KOTA NAGARATHAMVA & ORS. Respondent ( s)

(Wth appln(s) for early hearing and office report )

Date: 09/11/2009 This Appln. was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE P. SATHASI VAM

For Appellant(s) M. D. Mahesh Babu, Adv. (NP)

For Respondent (s) M. T.N Rao, Adv. (NP)

M. Venkat eswara Rao Anunol u , Adv(NP)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Application for early hearing is dismssed.

(G V. Ranana) (Veera Verm)
Court Master Court Master



